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Union of India represanted by:

Dated: 24.4.1996¢

Applicant

1% Chief Post Master General, A P,.Circle, Hydgrabad.

2. Poat Master Genaral, Vijayawada Region, Vijayawada,

Division, vijayawada.

RS
LA

*

37 ssnior Superintendsnt of Post OFfices, \ijoyawada

Respondent

Counsel for the Applicant ¢ Sri. K.SJRiAnjadayulu

Counsel for the Respondents : Spis K.Ramlu, Addlsy CGSCe
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Hon'ble Mr. R.Rangarajan, AdministrLtiua Membsr
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‘ c%ndidates. THe above reasens zre not cause fer the ay
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G.A, 48B0/96. Dt. cf Decisien |
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Y As per Hen'ble Shri R. Rangarajan, Member (Adyn.) |
|

‘“ This OA is filed praying feor a directien
respendents to finalise the selectien for which notif i
I
was 1ssued by R-3 under effice memerandum Ne. B=-4/232/4

31-10—94 (Annexure-I) and sppeint the applicant en regt

. The facts {

ef this czse are as fell

The %pplicant is werking as Provisienal I
|

ﬁundux1pest office under -R-3 from 05-10-1994. A notif]

fated 31-10-94 (Anmnexure~I) was issued fer selecting a

candidate foe—the—peer—mifiee to be pested ag EDBPM.

dtated that feur candidates respended to this netificat

anluding the applicant. Though mere than 18 menths é

ﬂt is alleged by the applicant that the selectien in pi

ef the netificatien dated 31-10~94 is net finalised., 1

'
I

WA is filed praying as abeve,

3. The main ccntentien ef the applicant is {
i v

| [
the selecticn is nét finalised fer 18 menths it sheuld

censidering the candidature ef the applicant alse.
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. 24-04-96.

te the
ratien
b4 dated

1lar bosis.
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It is
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& dapsed
i Sugnce

lence, this

‘hat since

be expedited

He alse

zglleges that there is 5 meve te cancel this netificatieén and

| the .,
abproachéqggggfﬁﬁﬁi?‘employment exchange fer spenserind

appreach this Tribunal by filing this OA. He is alread
. fumsatemad

as, EDBPM, Kunduru and an interim erder has alse been ig

I £fresh
plicant te
y c¢entinued

sued

I ‘ .
dhted 17-04~96 to centinue him in that capscity. The applicant

will have a cause if hé#s candidature for the selectiocn

QF the netificatien gjzted 31-10-94 is rejected'@r the o

1
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oen the basis

otificatien

003

T




/C .
(j

itself is cancelled and_a fresh, notificatien issued er
180, e X

empleyment exahangqégﬁgfffgﬁedvﬁcalling for spencership

3=

—

ef the candidates. Ne such eventuaiﬁSrhaﬂs been breught
te the notice afjthis Court, Hence the applicant has reij

cause feor filing this CA.

4l - Injview ef the abeve, there is ne need te

consider this OA except giviﬁﬁ a direction te the respgndents
- Puw ,
to centinue the applicent as, EDBPM till a regular EDBPN is

—

rosted te Kunduru pest effice.

5. Thé OA is erdered accerdingly;at the admissien

stage itself. Ne casts. |

(R. Rangarajan)
Member (Admn, )

Dated : The 24-04-96.
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-3¢ Saenior Supserintendent of Post Offices, Vija

7% Ona spare copy.

0.A J4B0/96.

Copy toi=

17 Chief Post Mastsr General, A P.Circle, Hyderabads

25 Post Master General, vijayawada Region, Vij

"

ijayawaday '

ayawade .

yauadaQivisiom

4¢ One copy to Sri. Ki87RVAnjaneyulu, advocatd, CAT, Hyd, -

5 Ona copy to SriJ K.Ramlu, Addl. CGSC, CAT,

6+ Cne copy to Library, CAT, Hyds
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